BEFORE THE NATIONAL GREEN TRIBUNAL, SITTING
AT CHENNAI
ORIGINAL APPLICATION NO. 9 OF 2023

(Under Section 18(1) r/w Section 19(1) of the National
Green Tribunal Act, 2010)

IN THE MATTER OF:

Forum for Social Justice & Anti-Corruption (NGO) Rep. by
its General Secretary, Door No. 58-14-87 /2B, Marripalem,
Vuda Colony, Visakhapatnam - 530018, Phone:
8688181116, E-Mail: a.mallibabu@gmail.com

......... APPLICANT

VERSUS

1. State of Andhra Pradesh Rep. by its Chief Secretary to
Govt, Department of General Administration, Building No.
1, T Floor, Interim Government Complex, Secretariat,
Velagapudi, Guntur, Andhra Pradesh. Phone: N.A., E-
Mail: cs@ap.gov.in

2. Collector, Srikakulam District, O/O Collectorate,
Srikakulam. Phone: 08942-222565, E-Mail:
Collector.sklm@gmail.com

...... RESPONDENTS

THE HUMBLE MEMO OF THE APPLICANT ABOVENAMED

For the reasons stated in the memo, the Hon’ble Tribunal
may be pleased to observe the fact that as per the villagers
the trees aged more than 150 years cutdown in the first
week of January’ 2023 in Sy No. 452/2, Thogiri (R) in the
presence of the Tahsildar, Saravakota (M) (statement of
villagers, dated: 23.02.2023 enclosed) as well as per the
survey report, a private building (i.e granite polishing unit)
constructed illegally by grabbing Hillock i.e Sy No. 360,
Kummarigunta (V), Saravakota (M) (survey report, dated:

31.03.2023 enclosed). Hence, this Memo.
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TRUE TRANSLATION / NEAT COPY

To

The Collector, Srikakulam District

We, the undersigned belong to Aludhu (V), Saravakota (M), Srikakulam (D).

As per the Revenue Records, the land admeasuring Ac. 2.73 Cents in Sy No. 452/2, Thogiri
(R), Saravakota (M) classified as Hill Lock / Ralla Gutta. Nearly 11 trees (more than the age
of 150 years) were in the said Hill Lock.

In the first week of January’ 2023, in the presence of the Tahsildar, Saravakota (M) the trees
(which are more than 150 years of age) cut down in the name of Anganwadi building.

However, we are requesting you on this 23 day of Feb’ 2023, please take action against the
unauthorized building in Sy No. 360 of Kummarigunta (R), Saravakota (M), constructed
without permission of the Grampanchayat.
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28 Villagers of Aludhu



